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CP No. 111 /ND/2012

Sri Ashutosh Kumar, advocate for the petitioner. Sri Nishant
Mishra, advocate for Respondent Nos, 1,2& 4 present.

As, there is no appearance from Respondent No.3 & 5. (in CP
No. 32/ND/2014) nor their counsel are present. Hence, a final
opportunity is granted for appearance as well as for argument.

The Registry of this Tribunal is directed to communicate a
copy of this order to the Respondent No. 3&5 as well as the
petitioner counsel may also cnmmu'nicatﬂ a copy of this order.

The matter to be listed on 23" February, 2018 "
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